
04.01.2018  J- 1  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M

1.DEATH SENTENCE STATE     RAJIV MOHAN,PRIYANKA SINGH
  REFERENCE 01/2016 VS RAVI KAPOOR & ANR     TEJASVA MEHRA,DIMPLE VIVEK

    AMIT KUMAR, MEENAKASHI DUTTA
    

2. CRL.A.840/2016 BALJEET MALIK @ POPPY     AMIT KUMAR, MEENAKASHI DUTTA
VS STATE (GOVT.OF NCT OF DELHI)     RAJIV MOHAN,PRIYANKA SINGH

   TEJASVA MEHRA 

3. CRL.A.851/2016 AMIT SHUKLA      AMIT KUMAR, MEENAKASHI DUTTA 
VS STATE (GOVT.OF NCT OF DELHI)     RAJIV MOHAN, PRIYANKA SINGH 

   TEJASVA MEHRA

4. CRL.A.911/2016  RAVI KAPOOR     DIMPLE VIVEK, RAJIV MOHAN 
 VS STATE     PRIYANKA SINGH,TEJASVA MEHRA

          
5. W.P.(CRL.)1656/2013 RAM PRASAD     S.N.BHARDWAJ, RAJESH MAHAJAN 

VS. STATE & ANR.     SANJEEV BHANDARI

6. CRL.A 1104/2013 ANIL KATARIA     K. SINGHAL
VS. STATE     RADHIKA KOLLURU

COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI

1. CRL.A.855/2002 SANTOSH @ RAVI     ANSHUL MITTAL AMICUS CURIAE
VS STATE     RADHIKA KOLLURU

2. CRL.A.901/2002 MANOJ KUMAR     ANSHUL MITTAL AMICUS CURIAE
VS STATE     RADHIKA KOLLURU
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COURT NO. 25 
HON'BLE MR. JUSTICE J.R.MIDHA

1. FAO 319/2016 NEW INDIA ASSURANCE CO LTD RAVINDER SINGH, RAVEESHA GUPTA
CM APPLN. 25100/2016 VS. AMRESH & ORS. RACHNA AGGARWAL 

2. FAO 54/2015 MUKESH KUMAR & ORS. ANSHUMAN BAL, JOYDEEP MAZUMDAR
VS. UNION OF INDIA DEBOJYOTI BHATTACHARYA

KAMLESH KUMAR

3. FAO 135/2014 UNION OF INDIA RAJAN SABHARWAL
CM NO. 8046/2014 VS. AMEENA BANO & ANR. NAVNEET GOYAL

COURT NO.30 
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M

1.RSA 210/2016 CHINA GARDEN RESTAURANT SONAM ANAND
  CM NO.28333/2016 VS M/S VENUS INDUSTRIES

COURT NO. 31
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

AT 10.30 A.M.

1. FAO 90/2017 DELHI GYMKHANA CLUB LIMITED P.V. KAPUR, SAKET SIKRI
VS. ALOK MEHNDIRATTA & ORS. AMIR PASRICH, VIMAL NAGRATH

SIDHANT KAPUR, PRATIBHA SRIDHAR
KAVERI GUPTA, VIKALP MUDGAL
JUNAID NAHVI, PRAVIN BAHADUR
AMIT AGARWAL, VISHNU KANT
KRISHAN RAWAT

2. FAO 103/2017 JAYA MANN & ORS. SANDEEP SETHI,APOORV P.TRIPATHI 
VS. DELHI GYMKHANA CLUB P.V. KAPUR, ARVIND NIGAM
LIMITED & ORS. SAKET SIKRI, AMIR PASRICH

VIMAL NAGRATH, SIDHANT KAPUR
PRATIBHA SRIDHAR, KAVERI GUPTA
VIKALP MUDGAL, JUNAID NAHVI
PRAVEEN BAHADUR, AMIT AGARWAL
VISHNU KANT, KISHAN RAWAT
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3. CM(M)603/2017 DELHI GYMKHANA CLUB LIMITED P.V. KAPUR, SAKET SIKRI
VS. ALOK MEHNDIRATTA & ORS. AMIR PASRICH, VIMAL NAGRATH

SIDHANT KAPUR, PRATIBHA SRIDHAR
KAVERI GUPTA, VIKALP MUDGAL
JUNAID NAHVI, PRAVIN BAHADUR
AMIT AGARWAL, VISHNU KANT
KRISHAN RAWAT

COURT NO. 9     
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 02.30 P.M.

1.CRL.M.C. 4520/2017 MANOJ KUMAR GUPTA S.B. TRIPATHI
CRL.M.A. 18054/2017 VS. THE STATE GOVT OF NCT OF ARUN KR. SHARMA

DELHI

2. CRL.REV.P.669/2015 PANKAJ VERMA PRADEEP NARULA, URMILA VERMA
VS. STATE & ANR. BHAWNA KHANNA, ANITA ABRAHAM

ANIRUDH JOSHI

3. CRL.M.C. 4463/2017 NITIN GUPTA M.N. KURAL, PUSHPA SHARMA
VS. M/S AAKASH METAL I.V.RAGHAV
INDUSTRIES

4. BAIL APPLN.1986/2017 LOKESH KHATTAR K.K.MANAN, ANKUSH NARANG
CRL.M.A. 16716/2017 VS. STATE OF NCT OF DELHI MANVEEN DHANJAL, SHIVANI KANT

PRATEKSHA, AMIT AHLAWAT
IRFAN AHMED

5. BAIL APPLN.2001/2017 DEEPAK KHATTAR K.K.MANAN, ANKUSH NARANG
CRL.M.A. 16824/2017 VS. STATE OF NCT OF DELHI MANVEEN DHANJAL, SHIVANI KANT

PRATEKSHA, AMIT AHLAWAT
IRFAN AHMED

6. BAIL APPLN. 690/2017 NIKHIL KUMAR KUNDRA ASHUTOSH DUBEY, ARUN NAGAR
VS. THE STATE(NCT OF DELHI) ABHISHEK CHAUHAN, MUKESH KUMAR

7. CRL.REV.P.772/2016 RANJEETA MEHRA SUNITA ARORA, LUCKY TIWARI
CRL.M(BAIL) NO. 2109/2016 VS. STATE( NCT OF DELHI) & ANR. MUKESH KUMAR, MANISH LAMBA
CRL.M(BAIL) NO. 1173/2017
CRL.M.A NO.   15987/2017

8. CRL.REV.P. 774/2016 RANJEET MEHRA SUNITA ARORA, LUCKY TIWARI
CRL.M(BAIL) NO. 2110/2016 VS. STATE( NCT OF DELHI) & ANR. MUKESH KUMAR, MANISH LAMBA
CRL.M(BAIL) NO. 1172/2017
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COURT NO. 13
HON'BLE MR. JUSTICE C.HARI SHANKER

1.W.P.(C) 4312/2004 CENTRAL BOARD OF TRUSTEES GAURAV DHINGRA
VS. EMPLOYEE PROVIDENT FUND MUKUL TALWAR
APPELLATE TRIBUNAL & ANOTHER SUNIL KUMAR

HIGH COURT OF DELHI                            
04TH JANUARY,2018                                REGISTRAR (LISTING)


